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Workmen). Remaining vacancies are 
1I.lled from among Head Mazdoors and 
if sufficient number of Head Mazdoors 
is not available, from Mazdoors hav-
ing a minimum service of 6 months 
with the Construction parties or !rom 
outsiders having considerable train-
ing in a recognised Polytechnic! 
school. Candidates are required to 
be literate, of sturdy physique, able to 
stand prolonged exposure and to 
climb poles without ladder. 

(b) Yes, for Linemen. 

(c) For the purpose of selection of 
Head Mazdoors and Mazdoors for 
training as Linemen a register is 
maintained showing the specific works 
on which Head Mazdoors and 
Mazdoors are employed, the history of 
each Head Mazdoor jMazdoor, his 
qualifications, recommendations )f his 
immediate superiors and observations 
made after per sohal interview by the 
Sub-Divisional Officer. 

12 Ms. 
SURRENDER BY MEMBER TO 

CUSTODY 

Mr. Speaker: 1 have to inform the 
House that 1 have received the fol-
lowing communication, dated the 11th 
April, 1963, from the Superintendent, 
Central Prison, Hyderabad: 

"I have the honour to inform 
you that Shri KoUa Venkaiah, 
Member, Lok Sabha, who was re-
leased on parole, has surrendered 
to this Jail on the 11 th April, 
1963 before 12 noon after expiry 
of parole period." 

ESTIMATES COMMITTEE 

THIRTY-SIXTH REPoRT 

Shri Dasappa (Bangalore): I beg 
to present the Thirty-sixth Report of 
the Estimates Committee On the 
Ministry of Finance (Department of 

Economic Affairs)-Industrial Finance 
Corporation- of India, New DeihL 

12.02 hrs. 

DEMANDS FOR GRANTS·-contd. 

~TRY OF ECONON.UC, AND DEFENCE 
CO_ORDINATION-contd. 

Mr. Speaker: The House will now 
take up further discussion and vot-
ing on the Demands for Grants under 
the control of the Ministry of ECllno-
rnic and Defence Co-ordination. Out 
of six hours, two hours and 35 
minutes have been consumed and 
three hours and 25 minutes remain. 
Shri S. M. Banerjee. 

Shri Hati Vishnu Kamath (Hosha;-
gabad): Sir, 1 crave your indulgence 
for less than a minute. 1 am making 
the request to you now, because, later 
on you may not be in the Chair and 
the Deputy-Speaker, with alI respect 
to him, may not be-'quite as respon-
sive to our requests as you are, 

Mr. Speaker: He is more respon-
sive. That comparison should not be 
made. That is not fair. 

Shri Hari Vishnu Kamath: 1 did 
not say he is not responsive. 1 said 
he may not be as responsive as you 
are. 

Mr. Speaker: He is much more res-
ponsive. 

Shri Hati Vishnu Kamath: The De-
mands under the control of the 
Minister of Parli'VJlentary Affairs are 
coming up for the second time 
in Parliament; after the lapse 
of more than a decade, it has 
evoked considerable interest. I 
therefore request that the time .Uot-
ted for those Demands be incrt'ased 
from one hour to two hours. Second-
ly, yesterday I believe you said there 
was no Demand on account of Plan-
ning. That is how I heard you. But 

-Moved with the recommendation of the President. 


